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Date : 29-08-2025 This matter was called on for hearing today.
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UPON hearing the counsel, the Court made the following
ORDER

IA Nos. 101749/2025, 89433/2025 & 89434/2025.

1. We find that it will be appropriate that the
application filed by the State of Uttar Pradesh (IA No.
89434/2025) is considered by the CEC.

2. We, therefore, direct the applicant to furnish a copy
of the application to the Member Secretary, CEC, who is
requested to examine the issue and submit a report to this
Court within four weeks from today.

3. Non-applicants are at liberty to file reply, if any,
within four weeks.

4. As prayed for, MoEF&CC shall file reply to I.A.
No0.101749/2025 within four weeks.

5. List this writ petition on 08.10.2025, high up on the

Board along with the aforesaid applications.

(POOJA SHARMA) (ANJU KAPOOR)
AR-CUM-PS ASSISTANT REGISTRAR

(Revised upon being mentioned by learned counsel for MoEF&CC)
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